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tbe extent, though I cannot give the 
exact figure, it it definitely upward

Shri S. ML Banerfee: To what ek- 
ten* What is the difference?

Shri L. N. Mahra: I cannot say the 
exact percentage But it has been in-
creased

Shri Palanlyandy: May I know 
whether the Government has taken 
any decision to notify some more 
cotton ginning factories in the 
schedule to +ht Minimum Wages Act9

Shri L N. Mishra: I require notice

Shri Baa Krlshan Gupta: May I
know the nature of the steps taken so 
ter to implement these revised rates*

Shri L. N Mishra: There is a defin-
ite provision for the implementation 
of the recommendations
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Shri Tangamani: Certain norms for 
fixing minimum wages were accepted 
<n the Fifteenth Indian Labour Con-
ference m July, 1937 I would like to 
know whether after these decisions 
were taken revision of minimum wages 
has taken place in any of the States 
on the basis of the recommendations

Shri L N. Mishra: So far as the 
States â e concerned, I have no infor-
mation So far as the Central sphere 
»  concerned, a revision has definitely 
taka place after that

L a t w  i a m y n  by CM tnw tet*

t !iu  f  Shri Anthony MUai:
11 \  Start L . Achaw Singh:

Will the Minister of Lahpar aa4 ■*> 
ploywent be pleased to state*

(a) whether any enquiry has been 
conducted into the conditions at labour 
employed by contractors,

(b) whether Government have 
formulated any steps for the elimina-
tion of this form of employment, and

(c) if so, the details thereof*
The Parliamentary Secretary to the 

Minister of Labour and Employment 
and Planning (Shri L. N Mishra):
(a) Special surveys are being conduct-
ed by the Director, Labour Bureau, 
Simla in regard to the condition of 
contract labour in five selected indus-
tries, » «

(i) Building and construction
(u) Iron Ore Mines,
(ill) Ports,
(iv) Railways, and
(v) Petroleum

(b) and (c) No such proposals 
have yet been formulated The ques-
tion will be examined when the 
reports of the surveys are received

Shri Palanlyandy: May I know 
whether Government would suggest to 
private employers to encourage co-
operative societies instead of contrac-
tors, thereby eliminating intermedi-
aries*

Shri L. N Mishra: That is our 
policy We want to eliminate cont-
ract labour m a progressive manner

Shri S. M Banerjee: May I know 
when the survey is likely to be com-
pleted * Is it likely to be completed 
within this year*

Shrt L. N. Mishra: Labour Bureaus 
have done quite a good woffc In



6JJ7 O a l Amsmhw BHADRA IS, 1881 (SAKA) Oral Answers &&&

building and construction, n iron or* 
mines and porta. They have shown 
good progress But it ia difficult to 
give any exact time.

Shri I n  KrMhw Onpte: M i; I 
know bow far the wage rates differ 
from State to State? Also, nay I 
know the steps taken to make them 
uniform?

Shri L. N. MGUm: It differs from 
industry to industry, or even from unit 
to unit.
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Deeemeebury Ulna on Exportable 
Goods

*1185. Shrimati Maflda Ahmed: Will 
the Minister of Commerce and Indus-
try be pleased to state*

(a) whether it is a fact that Govern-
ment have decided to produce docu-
mentary films on various exportable 
goods of the country; and

(b) if so, the broad details of the 
programme?

The Deputy Minister of Commerce 
and Industry (Shri Satiah Chandra):
(a) and (b). A statement is laid on 
the Table of the House.

St at zmxnt

With a view to stepping up publicity 
tar our exportable surpluses in foreign 
countries, the Films Division have 
been,requested to lay special emphasis 
on esports. The following films have

already been produced for export pro-
motion publicity:—

(i) Promotion of exports (General
film). {

(ii) ‘Blade in India’ (Film on engi-
neering products oft India).

The following films are in the stags 
of completion:—

(1) Promotion of exports (In 
Eastern Markets)

(u) Promotion of exports (in Wes-
tern markets).

The following films have been in-
cluded in the production programme 
for the current year:—

(i) Quality Control for Exports 
(xi) The Story of Leather
(iii) India and Your Home
(iv) Food and Fruit Products of 

India.
The documentary films so produced 

are sent to Indian Missions abroad 
through the External Publicity Divi-
sion of the Ministry of External 
Affairs and the Trade Missions arc 
requested to make suitable arrange-
ments for exhibiting them in their
respective areas

In addition to the above films, the 
Tea Board has produced independent-
ly the following two films:—

1 Tea Garden to Tea Pot
2 The Cup that, cheers.
The Indian Jute Mills Association 

have also produced on their own two 
films of the Jute Industry called: "The 
Yam worth spinning’ and “The Land 
of Bengal*

Corporation for Closed down 
Industries

L
f  Shri S. A  Mehdl:

*1156. J Shri Assar:
^Shrt Aurobindo Ghosal:

Will the Minister of Commerce and 
Industry be pleased to state:

(a) whether Government have fina-
lised the scheme to establish a Corpo-
ration to run industries which have 
closed down;




